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RESOLUTION RE. ECONOMIC DE-
VELOPMENT OF RURAL AREAS
AND REMOVAL OF POVERTY AND
UNEMPLOYMENT IN THE COUN-
TRY—contd.
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The House then adjourned for
lunch at fifty-eight minutes past
twelve of the clock.

The House reassembled after lunch at
thirty-three minutes past two of the clock.

MR. DEPUTY CHAIRMAN in the Chair.

SHRI N. G. RANG A: (Andhra Pradesh):
Mr. Deputy Chairman. Sir. I would like the
House to look at this Resolution and the
amendment suggested thereto from an all-
party point of view or In a non-partisan
manner because we should consider how
much



125  Re. economic development [ 9 DEC. 1977 ]

of it is agreeable to everybody. Only one or
two aspects of it in the preamble may be taken
objection to by some because it may sound in
some way as criticism of what has happened
till now. I am sure my hon. friend, Shri R.
Narasimha Reddy, would have no objection to
drop that portion and even the contents by
simply saying:

"Having regard to the fact that
planning so far has resulted in. . . . (the
various items mentioned in the Resolution."

Nobody can take
statement:

objection to the

"rich becoming richer and the poor,
poorer."

And also the statement:

"abnormal growth of cities at the
expense of rural areas forcing people to
migrate to cities in search of work"

it is also not objectionable. As regards the
statement:

"increase at alarming rate in un-
employment and destitution at the end of
each Five Year Plan".

it has also been admitted at every stage by
the planners. Then he says:

", .. .this House is of opinion that for the
economic development of rural areas and
removal, of poverty and unemployment in
the country, Government should take the
following steps namely...."

And he details eight items. My hon. friend,
Mr. Patil. has suggested a ninth item, namely:
". ... ensure remunerative price for each
major agricultural produce having regard
inter alia to the cost of production
including minimum wages to be paid to the
agricultural labour under any law and such
other relevant factors relating thereto."

Sir, so far as all these nine items are
concerned, I say that all in this
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House would agree to accept them. Therefore,
I congratulate my friend, Mr. Narasimha
Reddy, one of the brilliant alumni of the
Indian Peasant Institute and also of the Madras
University, for having had the good luck to get
this Resolution admitted in the ballot and
move it as a non-official resolution. It is quite
possible that if it had been moved from the
official benches, the usual party way of con-
sidering it would have prevailed and some
damage would have been done to the main
objective behind this Resolution. Fortunately
it has been moved as a non-official resolution
and I am glad that it has been framed in such a
way—except for those small alterations that I
have suggested—that it is agreeable to all
sections. But at the same time. I would like to
make one more small suggestion to my friend.
I hope he would not be unwilling to accept it.
When he details all these things, he says,
"Government should take the following steps".
It should not be an all inclusive list. It should
be an open one. Therefore, if he is
agreeable to changing it as "------------- the
following steps, among others, namely
.............. ", then I am sure there would

be no difficulty.

Sir, the Resolution reads well, as I said.
Twenty-five years ago when the First Five-
Year Plan was being drafted, it also read very
well. The principles underlying it were agreed
to by ell people like me. I thought that what I
felt should be done for the rural people and
agriculturists was being incorporated in it and
I congratulated myself and went and told all
our rura-lities that we could thereafter expect
a fair deal from the Swaraj Government. But
we know what has happened. Planning means
priorities, and priorities would have to change
from time to time. It so happened that by the
time we had reached the Second Five-Year
Plan, higher priorities came to be given to
large-scale industries. This resulted, as we
have said here, in the rich becoming richer
and the poor he-coming  poorer. This we
wanted to
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[Shri N. G. Ranga.] change but we could
not succeed. Now, at long last, here is a
Government, the Janata Government which
comes forward and says that it is prepared to
turn the wheel in the direction of the rural
area, rural India, rural people, kisans and
mazdoors. We welcome it. It can be said, and
it has been said, by those friends who have
been implementing these Plans that they have
also been thinking about it, that they have also
been doing it. Nobody objects to that. They
have done quite a lot. My hon. friend, Mr. C.
Subra-maniam, former Minister of Finance,
said that the Congress Government had also
reached almost the figure of 40 per cent of the
total Plan expenditure in regard to the rural
areas. It is true. But is that enough? In actual
practice, it has not been enough. Therefore, I
would like the Janata Party now not simply to
be content with saying "We are going to
devote 40 per cent". I would like them to give
an assurance to the House, now if posi-sible,
otherwise later, that their minimum would be
40 per cent so far as rural people and rural
areas are concerned. I hope they would be able
to do it. But would that be enough? It would
not be enough.

In the light of the past experience, it is not
enough to have merely liberal professions,
radical professions. The most important thing
is that the Government of the day, whatever it
may be, whatever may be its political colour,
should be keen on implementing those
professions. In the past 1 was not satisfied
with the way in which, so far as our rural
people are concerned, whatever we accepted
at the beginning of the Plan regime was
implemented. I was not satisfied with it. I
hope the same would not be the fate of these
professions also from the side of this Janata
Government. Therefore, I am glad that today
we have as a guarantor for these professions
not only the Janata Government but also the
Congress Party. Both parties would be
standing by it and I hope that those in
power—the Congress is in power in some of
the States and the Con-
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gress is here in Opposition—and the
Opposition, both of them would see to it go on
controlling each other, supervising each other
scrutinising each other, in order to see that the
rural people would not continue to have the
kind of raw deal which they had hitherto. I
trust they would cetainly have a chance for
progress, real progress and quick progress to. I
only wish my honourable friend had had an
opportunity to consult us about the manner in
which the problem should be approached—it
should he the manner in which I am
approaching it, a non-party manner, an all-
party manner—and [ would certainly have
suggested to him the inclusion of the need for
protecting and promoting the interests of the
self-employed sector which is the most
important sector in this country. Most people
are obsessed with the idea that there is a
capitalist sector, that there is a State sector or a
nationalised sector. More important than either
of these two is the self-employed sector. From
out of these self-employed people as well as
artisans and other people also, from out of
these industrial workers and rural workers, we
should be able to develop cooperative sector.
And that is the reason why som, 10, 15 years
ago the Congress thought of establishing in
this country a cooperative commonwealth. But
they gave it a go-by. But the cooperative
sector has come into existence thanks to the
spirit of enterprise of our peasants. You go
anywhere you like. In Maharashtra there Is
that glorious growing cooperative sugar
factory sector. So is the case with Andhra and
Punjab. Unfortunately UP and Bihar are
lagging far behind. I would like them to be
developed soon. This also will have to be
taken into consideration by the Government as
well as the Congress Party when they develop
their new attitude towards planning.

Then, in addition to that priority has to be
given to rural housing. So many crores of
rupees have been spent on developing urban
housing,
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subsidising it from the municipalities, from
the various corporations like the LIC, and
even the banks. But what about the rural
areas? Some thought was given to it when
Mr. Dikshit was the Minister. Afterwards we
thought that they would develop it. But so far
very little has been done. I want rural housing
to be given the highest possible priority. Not
just a hundred crores of rupees but several
hundred crores of rupees should be placed at
its disposal. I am sure agricultural workers
would be willing to cooperate with the
Government in making their own contribution
by way of labour or what you call part-time
labour or partly paid labour. Let the
Government come forward with building
materials, with concrete, with bricks and bans
and various other things, and in that way help
the rural people to have decent enough
houses; small houses but nevertheless they
should be decent. In Madras the DMR and the
ADMK are doing good work by developing
multistoreyed buildings, houses for industrial
labour. I hope that they would turn their
attention to the rural labour also. In Malabar
they have built more than one lakh of houses
for rural labour. Let the present Government
and the Congress also pay special attention to
this particular aspect of it so that rural labour
would not have to continue to suffer as they
have hitherto been suffering in an inhuman
manner. Then there are rural sanitation, rural
education, rural health and rural water supply.
All these have been neglected. They have got
to be developed too. There are the Harijans
and other backward classes. Some friend has
asked me: Should we not insist upon, the
Janata Government implementing the ceiling?
We need not because the law has already been
passed and it is being implemented. It is a
matter of time-may be one or two years. If the
Janata Government is sensible enough and
wise enough to accept the Andhra Pradesh
Government's suggestion that the State
Government should be allowed to pay more
economic compensation.

1523 RS—S5.

of rural areas etc. in 130
the country

then the implementation can be speeded up in
no time. I do not think this should be a hurdle
at all because the ceiling is there and it is
being implemented and has got to be
implemented. We shall see as a responsible
opposi tion that the Janata Government will
be kept on its toes in regard to this matter.

In regard to rural housing, I want to ask:
Should We continue to have this Pakistani
thing—separate housing for Harijansi and
backward classes? Should we not have a
cosmopolitan housing scheme where the poor,
the homeless belonging to Harijans and non-
Harijans can have their small houses? Let us
not have this social leprosy or social distress
any more. We have had enough of sufferings
on that score. Some friend asked: Why should
we have an infra-structure for education
specially for rural areas? Mahatma Gandhi
also thought about it. He said that there should
be a rural bias given to our education.
Similarly, he thought about a special infra-
structure for rural industries and under his
guidance Shri Kumarappa started the All
India Village Industries Organisation. A lot of
research work has got to be done in this field.
Take our cobblers. Take our weavers or take,
for instance, our brassware workers. They all
need better and modern implements. In order
to manufacture these implements, we need
medium-scale industries. Therefore, that
infra-structure is necessary. Then machines
for the medium-scale industries are needed for
which you need large-scale industries.
Therefore, there need not be any quarrel
between the 'Nehruites' and the 'Gandhinites'
or between the 'urbanities' and 'ruralites'. Let
the 'urbanites' concentrate on their large-scale
industries. We need them. Let the Nehruites'
go on developing more and more of these
huge, large-scale industries. We need them.
But who is to manage them, govern them and
control them? That is another problem into
which I need not go just now, We need
medium-scale industries from which  we
can get our fertilizers,
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manures, pesticides and tractors and spares.
All these are needed by our kisans and
villagers. The quarrel comes only when the
question of priority comes. These large-scale
industry wallas had their day. The
'karorpathis' had their day. They have made
or earned enough. Should we not see that in
the next ten years our attention should be
turned to the rural India, to the neglected
people there so that they are enabled to keep
pace with others or are brought up to a certain
level? How can we do it? Unless you have
crop  insurance, unless you  have
unemployment insurance and unless you have
cattle insurance, how can you do it? We had
sent our delegate to the social security con-
ference held by L.L.O. in Norway. He has
submitted his report a copy of which has been
circulated to us today. That conference also
has laid stress on crop insurance. It is as
necessary as health insurance, unemployment
insurance or the so-called social security
insurance which is being provided to the
industrial labour. Now, in all these directions
we have to plough back our money.
Therefore. I would appeal to the Government
and also tc others and to my own party to see
that we all combine in doing our very best
and, if necessary, in asking the other sectors
to wait for some time and to be content with
whatever they have had already and be ready
to plough back all their savings into those
sectors and go on developing them, but not to
depend upon the Government for their future
progress. I would also appeal to them to
encourage the Government, incite the
Government and force the Government to
spare the maximum of their resources for the
development, for the protection and for the
well-being of the rural people of this country.

With these words, Sir, I support this
Resolution with this amendment. Thank you.

SHRI GOVINDRAO RAMCHANDRA
MHAISEKAR (Mabharashtra): Mr. Deputy
Chairman, Sir, I rise to support
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this Resolution that is being debated today
in the House.

Sir, this is a Resolution which is concerned
with the basic approach to the planning
process in this country and this Resolution, in
all its aspects, is a very healthy one and it is a
healthy approach in that it is guiding and
directing and reorienting the planning process
in this country in a balanced manner in order
to see that the rural economy of this country
which has suffered although the national
economy has developed itself, takes its due
share in the new planning policy of the
Government.

Sir, the national income in this country has
increased and there is no doubt about that.
But the emphasis of this Resolution is on
having a new orientation towards rural
development, integrated rural development,
because we all know that seventy per cent of
our population lives on agriculture and other
secondary occupations. Not only this. The
nation's economy draws 50 per cent of its
income from agriculture

and the other secondary occupations. Sir,
there are 7.05 crores of operational holdings
in this country and naturally, Sir. this means
that there are 7.05 crores of families the
mainstay of whom is nothing but
agriculture?. Though there has been a
stockpiling of 21 million tonnes of
foodgrains in this country, there is no
guarantee of a surplus production in the
future with a steady growth of agricultural
production. But this does not mean that there
is no potentiality and that the future is very
dark or bleak because it is a fact that the
optimum potential has not been tapped in the
last four or five Plans of this country. Sir, the
different allocations made in the different
Plans for agriculture and the allied sector can
be seen from the figures which I would like
to quote.
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Agriculture got
in the First Plan

in the Second Plan
in the Third Plan

in the Fourth Plan

of rural areas etc. in
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14-8 per cent

11-7 »
13-7 »

15.00 »

Then, Sir, irrigation, because itcontributes to agriculture, got—

in the First Plan
in the Second Plan
in the Third Plan
in the Fourth Plan
illage and small industries  got—
in the First Pan
in the Second Plan
in the Third Plan.
in the Fourth Plan

Thus, Sir, we see that the sum total of this
in the First Plan, is 39 per cent and,
unfortunately, thereafter, this percentage has
been decreasing. It was 25 per cent in the
Second Plan, 23.3 per cent in the Third Plan
and 24.7 per cent in the Fourth. Now, in this
year, that is, 1977-73, we have decided to
spend 30.7 per cent on agriculture. What is
the result of all this? Today, we have got
hardly 45 million hectares of irrigated land
out of a total of 152 million hectares which
are cultivable. Thus it comes to 21 per cent of
irrigated land and there is a big responsibility,
I would say that there is a herculean task
ahead, in the matter of providing assured
irrigation to a large part of the arable land in
this country. Sir, even in the sector of power,
the picture of rural electrification has been
very slow. The percentage of villages
electrified till today is 41 per cent if the Fifth
Plan target is achieved. The number of
pumping sets will cross 3.7 million if the
target set is achieved.

What is the position of power pumps? The
per unit land consumption of power in India
is relatively very low. It is 0.4 HP as against
5.0 HP of Japan and as against2to 4 HP
of many

22.2  per cent
9.2 »
7.8 »
8.1 ’

2.1 Percent
4.1 "
2.8
1.6 .

European  countries,

which are also

agriculturally advanced. There have been
damaging shut-downs at the very peak hours
of crops when water was badly needed by the
farmers for the crops that are standing in the
fields. Our energy requirement in 1979 is
estimated at 130,000 MKWH, which means a
generation of 30 million KW. With the
seasonal variations in hydel projects, this is
an unattainable target. We will have to find
out alternative sources of energy which will
have to be tapped to the maximum in order to
relieve the burden on our electrical power.

Sir, even in the sector of roads, the share of
the rural areas has been below the mark. The
fact that we are now thinking of a Rural Road
Construction Corporation and Rural Road
Commission is a proof that we have not paid
sufficient attention to the construe. tion of
rural roads which are nothing but a part and
parcel of the infrastructures for the
development of the rural areas.

Sir. social service facilities have been at
the lowest. Pre-primary education is out of
question. It is from here that

134
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a rural area boy and girl continue to be
deficient in their knowledge, and yet they do
not get this facility, because of which
deficiency becomes chronic in their education
throughout their life. Compulsory primary
education is still to be achieved. Secondary
education is of a neglected order. The same
can be said about primary needs of health and
the primary needs in other sectors. Recently, I
have had occasion to put an unstar-red
question in this House when I was told that
the Maharashtra Housing Board, out of a
provision of Rs. 10.6 crores, would only
spend Rs. 26 lakhs for rural housing. This
shows how social services have been
completely out of question for the rural areas
in this country.

Sir, there was a great debate on 'banking'
yesterday in this House. There is no dispute
about nationalisation of banks. I totally
support it. But the fact is that mere
nationalisation from 1969 has not helped
solve the problem of rural credit. There has
been an apparent sixfold increase in the
lendings of the 14 banks, after 1969. But the
share of the rural sector has gone up from 15
to 25 per cent from 1969 to 1976—only 10
per cent rise in their lendings in spite of all
the attempts. This is the picture. A survey has
been carried out in Maharashtra by the
Reserve Bank of India and it has been found
that lead banks have not been able to give
leadership in their respective districts, so far
as rural credit facilities to farmers and to new
entrepreneurs who come out of rural areas,
are concerned. 3 P.M.

Sir, why has this happened? What is the
result of all this? There is an imbalance in our
national economy. Our national economy is
today divided clearly by an. imbalance. On
the one side is the under-developed rural
economy and on the other side our different
sectors of national economy which have
developed in galloping-manner.  Hence we
find this imbalance

the country

there. Industries got concentrated in the cities.
Even processing agriculture industries were
located in the peripheral areas of the cities.
What is' the result? The result is unemploy-
ment and under-employment in the rural
areas, attraction of these people for the cities
and urbanisation. Now, urbanisation at what
cost? One industrial worker costs Rs. 12000/-
for the facilities to be created for him in the
urban area. Besides this, we require
investment to provide him job in the urban
areas. This is something which one is unable
to understand and this is something which
should make us see that urbanisation should
not be encouraged in this country.

Sir, this policy of orienting trade, commerce
and industries towards the cities was the policy
of the foreigners. They did their export and
import through the cities without having any
system of communication for the distribution
of the fruits of these in the rural areas. This
system continued. Naturally, in consequence
of this, all railway line, national highways and
State highways got connected with the cities
and the problem of urbanisation became much
more acute. This policy got extended tor the
last 30 years to mofussil areas and mofussil
towns. They have not reached the villages.
Therefore, the invert pyramid of planning will
have to be understood correctly. It has been
there knowingly and unknowingly, knowingly
for the bureaucrats and the elite who are
intrested in the development of the urban areas
and unknowingly for the poorer sections of the
society which live in villages. I can cite a few
examples of this invert pyramid. 36 per cent of
the education budget for 1952 was earmarked
fo, primary education. It came down to 26 per
cent in 1972. The budget meant for higher
education went up to 26 per cent from 19 per
cent in 1972. What is this? This is a clear
example of an invert pyramid of planning. The
gap between the under-developed areas and
developed areas is ever increasing. This has
been accepted even in the fiscal policy
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statement of our hon. Finance Minister. This is
happening because there has been no
serious thought given to 'balanced
planning in order to see that all the sectors In
the development  of an economy maintain a
real  position among themselves. (Time bell
rings). Iwill conclude ina minute. The
policy of exporting at the cost of the
consumers is because the purchasing
capacity of the rural areas has not gone up
and indigenous demand has not increased.
Today, we are exporting resources and
importing inflation. it is because of this that
we require a revision of planning based on
integrated rural development policy —which
will be based on factors and functions
advancing and promoting the growth of
agriculture in all its aspects and also
envisaging the participation of the
poorest and weakest sections in it to share the
consequential  benefits. It is from this point
of view that I propose that a few tenets should
be added to the resolution. This new
policy should be based on more harvesting of
water, high-yielding seeds and seedling
in sufficient quantities, promotion of inputs,
marketing facilities, promotion of infra-
structural facilities, diffusion of all kinds of
industries in rural areas, progress and
development of allied sectors, strengthening
and enlarging the scope of Small Farmers
Development Agencies and Marginal
Farmers Development Agencies and other
agro-industries ~ corporations, providing more
social services to the rural areas in an
intensified and extensive manner, etc. With
these words, I commend the resolution to the
House.
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W1 T [T AT 71 Ay, AL A
faeam gar & #7492
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ate A 7 qfeormy 2% # 1 s wreont
y faedt #1 waws g1 #Far & wifF 30
a0 1 fAAT g 2 99 0% 5N 1 A
g, wfew 91 A & e &, W@
79 ¥T 3799 2 39 | (Hdr 71 wawg =&
&1 wwAT FWifs IS w1 vEer 2
are giat & arfaw fawr w1 aqifaq
HEEH AT I F TET WIT F2597
FI 77 FAT AT 39 & fA9 3= 099
wm geT 77 &1 e F ary § frgr
qAqT AFT B AFAT A7 I 7 # w2
AT FT AHAT FIAT & |

TAaTfa ST, arir 7g s a0
qanA ¥ A aFer H 4w gaa 3=l
fza 97 w7 § wifar ¥ %
M farm s aw § & afy gemea
#agmar ¥4 F fai £ wan 39N
gaTr & | 3§ ¥ gam 2 feowwe
Ff F1 faF #3777 & 717 37 w1 I
TG & AT A TP TAYET IR AT
%37 § UF WEeH F1 TAIZ GIEA T 77T
zAm I @7 #7 war 5 feamt 1
wa 3e1ET #1 3f9a we faam wrfzo)
w1 A % art # g & &7 srawd
dma g e g\ & are § w5 A
T AT E | AT uge gy Feepifey
ST FT qrfert WA A 2 7T W o
M & ATC H FAT AT 9ger wiygew
Zoa £ AT A1 1, ST AT W A
AT FT, I H 28 AIT 1977 & AL
gavrezafa St &, wemfa & A o 99w
amw fzar 99 & 99 3 92 3 war
2 'zfa & fa g arasrdy wer Aifa framt
&1 997 3FmRA w1 3w wew wd faan’
FCZ FET F IR AT qZ AT FLHT
& A7 e 21 S9 F g AmAr E
fr fraat &1 ogw SemE @1 sfas
e w@ fmar 1 @ fAeEd 97 gean
TET T ¥ AT ZWIY AT T FT HAT
g ST T T A A1 WO A



139 Re. economic development [ RAJYA SABHA |

[ e amEe]
¥ g £ | Frmamfr o, ¥ ST
g foar a0 & % @fvge 7w
FA w1 A fak frar & 1 & qwaan g
fir @47 ¥ fawra & for Faa sa0 51
& fawra wiy w7 A, Wit Wi
FUF AT g7 &, AT WAgT A @I §
A vy sifeaen 4 @Y & o3
ot &1 fawm s v faem & afage
qAFT A1 & IT HT A AR AT Forerar
sifgn | ST HHer # Az afras we fr
A T F oAA7 ¥ F A1 3w fan
2T F WA AAT I AL H FAT FZA F
a7 Y & Farar =wgar § f5a T 5w v
TAHAT TAAT HANT HT ALHL AT
& qrF ez g 9w | 397 & Tszfrar
qETHT AT F q T Y
"Our salvation can only come
through the farmers. Farmers and
workers make India. Their party is

Indians and their prosperity alone can
make India a country fit to live in."

q% WEAT S X wET & 1 g
yezafy ot & WIA WO H W
g wwdfy wT FANT HETEA
F WAAT 91 25 qATE, 1977 W
A7y Afadmor & 5 2 9% FI7 F—

T WA AT A TFATE | AL
garfa w1 & qrATOr WAL FH TET AT
SETERE AW aF ggaar JiEw o
ST gger wrgor [T FT T IEH
3= ag Far ar 5w @ st
fasrar & fau fafaaterT 227 & sams
& # fom wgar § 5 =98 @ 9w
FT ARTAT &, 7 I F HEFT T AW
ZAHT AL AETHAA T ST &9 K] FFaAr
& 2, Thfeay 9 AT I=ra far
77 wx wafae B gait Peam A
wrfrr rgT & 7 oo dar ofdfaw ¥
garfera qreior syl Fir WAl & wfas
I wfaw o4 3T F arL § I FaAr
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ag TURT FAL wAAG T W2
foraa 7z w%s1 95q7 frar &

arer & gt wr feafr #a1 2, 9%
¢ o & Y Srrear | #F wOR SRR
THE AT A THLITHTZ | WA #T AT

CF A AT AR A A HwAr, -

#fzr Traw, Tdfer ssewm w1
LT ETAHE AT WEV-IMHT &
AT # T TEAOT & IAH TH I T
TARAT T 94T T & forw 97 wFw
M AT AR W AW AT AT A 8,
aifas 77 gar g, 396 wTAT AT 6

T%. IFIT FET ¢

“grm-az AT ¥ amdr 72
sfao swar & o7 faar #, o
gfqwa  wfr =aff g o gty &
197.70 ¥4 ¥ 9IFHT  197.50
w0 g1 wE & 5T e & T AT
o gfaore 39 & 9T 47.5 Y AT
a

Fgam f wgr agar £ 5 s
arer FT CATIAT A W AT qE W
ZAT | N JETET wEew § w2
TAT FATAAT FAT & | W I 30
i ST T ST A g, I9ET
werr w0 & foro soy gfr W &
faw g cafaw g e 70 wfa-
e & fom, Saar avw @ ena @
faam & o wwiior et & wnfasy frwry
F1 WAt "ged I faar wr F )

G AT ag ge & A #ie
WEET WG HgwTT F7 A s
WE ) T FAT I AT HAAE, B
HT TEFEZANT AT T g1, (eerer
T @, i ww fafemw ¥ oW,
agt afew  wieqere  frar smar & o
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i F arT B giaar AT T AT ofeww
Fireqor e smar 8, A & dar
wiaT Ao & Averwr AR & wi s
§, WL @W A AE ) T AW gAA
afes & 3a% fao s feoedm warss
g, wEWE war AdY, FNT AL
T & 7997 IS AT TTE TG 34T
AT qEgE A3 gu e frwew
o 7 JE fqaar & #@w T faem
FFTO0 £ | gW N FT ¥ A gaTe-
FTET AT F A0 7IE HET § I
FTO0 AT HZA 1 GAAAT A7 1 I9-
mamafa ST, fee e 9w § oA
FqTET F@T & WX Al FARI FeATEA
w1 e faear § 3T a7 IHET SET
Friz g & 1 Wft g ag @
wedt 21 9mr & feamet w1 9ad
FaqrEe FT AvAEra wew faoar @ o
/T FATE AW H grew g 2 fw i
¥ grqraa &1 o yew  faife far
AT AR FOIHT AT TEI A ATH
¥ 7| F7 a7 fFar smar & ) wes v
o7 aT 71 & i fow o9 & =
WA HIT T A R AT A @
waw &1 FEdr Al & gey faife
fFg sy & 3T 9w A Pl &
gemaT 7 ogem dr faifa g
wifg | T F qew F A gw FE
aefEmesras g Fhwmagaee
w1 wea fraifea fam sman & &t swTe

T FT% F A F AGEE FOF T oA
it fratfe B s aifeo o fowr
AYE H ATIVE AT AT FT FI997 F99
I WIE O95 9T &1 ST TEFL
T 1T AHEIE A I99 A § faw
21T 2 34T g ¥ et & seme
1 g7 o1 Fraife fpam s snfgm
gafen. gt fam & @ awey # grfaw
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Afr & afrardt afeads 9 wiw 9
gagsfaa g

oo F A § gary xw A agd
Tt gt @ g Ffa ey, ww
AT H AT FA AR ATHF A F
gAY A A it agw ¥ A 09
S TG JAT T FH FAE | AT AT
g AWM F AT Ffy qEAT Wl
SRt T AT g, § qwwar § 5 g
arez Y 3% faw @7 2, wEwr 49
o fory g & Wi i ot i
G & are §  SAwTer w@T # owi
I & AP &4 & sevr  aegAl
A Fogd AT 3few & & a7 ww
&\ ag a1 wgr S § f SearE qgmy
dafer #fy fifs Fae wra SodET
FOCATH A T KT aq KT AT 2 |
e &1 maeT strEeaE w7 F faw
F P =few, seet w8 s @
e & | gafae gardr sz Wi g
Ffa Aifa &1 amare FawT w1 geEw
& g afgn | 3w owwe & S
&Y A1 A9 FEY § I 0T AT A Ay
TE § | HAG UZH g WeAd At
% few o st #1 weaemy FeAT nfan
o 7 dm I E—E, w997 7K
WET | AT F W=7 S 9T AN 8
FT TSN FCA F7 WFAWFAT £ | AET
& weae faa-fam awrdy agelt o @
2\ 3 A & fau T € arae
T g ATAET & | ATA gL AW
# UETHE TEZE R0 ATE FET AT
2 | 79 g wiv & O vy afer
T faew w1 @t mfawr g
iR |\ I F1 A F 5AF fam
worge & fog O, A4, T w
HATT &1 I AT aifge ) il
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(=1 Za717 arfe )
& AR F1E A Afeqr AT & AT
qE WA Z | TARI ATATIOL WIS
T | =¥ grsfaT 1 9T 199 UF
AZT AE TAET F | [ WY AGAT
= & dfqary #1 3@ a1 IHH AIwI
9T FAAT 6 weaw At F o ww
FT AT FOA KT AT FEIAEE | H
TR 7 qg g w=ar i 9w
FtaeTa | Hortas wvw o1 72 ¥, gafau
BUTL 30 W1 0 WHTT F7 F75 Sqq€4T
g =ifgn fawmd weaw ofa &
fere st #1 sqawar #7 a1 9% | 3O
FTH AT TEA &1 AT & T IO
HATH Z 7 gHT & | THwd 5 d-
| TN 9T SATET A 34 &1 HE-
WEFATE | AT AN @& g, 98
HWEA, 1 g7 geAT 2, THF HqA-
ARG | qITH AT TEqTT & AT
T, WETH FT TEGT FLA T ATAAT
I AT T2 q GIGAT FLAT ATZAT
g 5 9% wwma &1 w7

SHRI SANAT KUMAR RAHA (West
Bengal): Mr. Deputy Chairman, Sir, I thank
the mover of the Resolution. This has given
me an opportunity to express my criticism in
regard to this Resolution. Sir, the mover has
corect-ly stated that during the last thirty
years, no serious planning has been made in
regard to rural development. This is correct.
Similarly, he has also diagnosed some
symptoms. The three symptoms which he has
mentioned in his Resolution are: rich
becoming richer, abnormal growth of cities at
the expense of rural areas and increase at
alarming rate in unemployment. All these are
correct. They are no doubt true. These
symptoms are correct. It is also correct that
there has been failure in regard to planning.
He has prescribed some medicines. He has
prescribed some eight medicines without
diagnosing the real ailment. Here, I would like

to make my critical observations. Sir,
while prescribing
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his medicine, he urges upon the Government
to revise clearly and decisively the basic
attitude and jipproachto our planning
so that further plans  are formulated
properly. Is there any basic attitude or is there
any approach towards planning itself? I
would like to criticise the mover of the
Resolution also in regard to this basic thing. It
is admitted that during the last thirty
years of our planning at the national level,
we have achieved some progress and
development. But as regards rural develop-
ment, these thirty years of planning, under
the capitalist system, which is called mixed
economy, has abjectly failed to transform
our society towards the goal of
democratic socialism. It has abjectly failed
to eradicate poverty and to curb the mono-
poly houses whose number has increased
from 75 to 104 and whose assets have
increased by four to ten times. The rich have
become richer It has failed to check the
alarming increase in unemployment. It
has failed to develop the rural areas. It has
failed to change the production relations,
the production patterns and the property
relations. It has failed to check corruption
which is all-pervasive now. All  these
things  have been there despite planning
for the last 27 years. Why? I think there is
no use having a prescription givenby a
quack  without diagnosing the real ailment,
where it lies. Under the capitalist system,
which is still called mixed economy,
under monopoly domination, there = were
land reform programmes. There were
programmes for the rural areas and so on.
There was the twenty-point programme.
There were development programmes for the

tribals as well as for the Scheduled  Castes
and the Scheduled
Tribes. There were also agricultural

programmes and industrilal programmes. It is
not true that all these things were not thought
of. It is not true that all these things were not
conceived. But the real ailment, where it lies,
should be discovered and ac-
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cordingly prescriptions should be given for
real rural development. Somebody may say
that we are under the influence of some
doctrine. No. What is the ojbective to be
achiey. ed? You have seen that in the last 30
years with the experimentations with the
mixed economy under the capitalist system
planning you have abjectly failed to achieve
the desired objective. Whatever money you
put through, whatever plan you take up,
without changing the socio-economic
structure, without changing the basic
structure, will be of no use and it will produce
no results. You will repeat the same history.

Sir, regarding land reforms our estimate in
the country of surplus land would have been
about 268 lakh acres. Till today you have
taken possession of only 83.5 lakhs acres of
surplus land and of this only 25 to 30 per cent
has been distributed.

Again, after 30 years of planning there has
been a development of economic growth at
the rate of only 3.5 per cent while it should
have been at least 8 per cent. We have to
invest a large sum of money for develop-
mental works to achieve the desired rate of
economic growth. And it is not possible to
mobilise such huge resources through this
capitalist system. Secondly, there should be a
savings mobilisation and it should be to the
tune of 28 per cent, if we want to reach the
level of 8 per cent, of the economic growth.
At present, it is merely 17 per cent. Sir,
despite plans for democratic transformation in
the society, the rich have become richer and
the beneficiaries of the development are the
rich population, whether in the rural areas or
in the urban areas. Though there are block
level organisations, there are Agriculture Ex-
tension  Officers, Industrial Extension
Officers, there are some plans and
formulations, but to what advantage? The
mover has said that there should be some
zones and every zone should be divided in
some population. There
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should be some such structure so that they
can look after the rural development. Instead
of all that, there are BDOs, there are
Agricultural Extension officers, there are
Industrial Extension Officers. What is their
contribution to the rural development? The
rural poor population is not deriving any
advantage out of this structure. Out of the 72
per cent, population in the rural areas 68 per
cent, are above poverty line. Now what is the
benefit of the infrastructure? We have some
of the infrastructure. We have some
infrastructure in the public sector also. But
whatever  infrastructure is  there, the
beneficiaries are in the main the rich people.
Monopolists are enjoying at the expense of
the poor people. Monopolists are the bene-
ficiaries of the public sector. Similarly,
exploitation is going on, corruption is
rampant. Therefore, I say that ail this should
be analysed. This should be diagonised.
Where the disease lies it should be correctly
diagonised. Otherwise, no solutions would be
found.

Now it is said that the capitalists should go
to develop the rural areas. Why should they
go? I am absolutely realistic. Why should
they go? Shri Morarji Desai has said that 43
villages will be given to some tycoon families
who will develop the rural areas. Correct, if
they get benefits of income-tax rebate, if they
get benefits of income-tax evasion, they will
go there. But these areas will be developed
under the tycoon administration only for the
benefit of the monopoly families, at the
expense of the Public Exchequer, at the
expense of the poor people. Is it not true, who
can deny, that any developmental work under
the capitalist system will not be more in
favour of the rich than in favour of the poor
people?

[The Vice-Chairman (Shri II. M.
Trivedi) in the Chair]

Why should the capitalists go to the rural
areas in such cases? Because the profit
motive is there. Profit is
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[Shri Sanat Kumar Raha.] the only
criterion which gives incentive to the
capitalists to go to the rural areas or the urban
areas. Their incentive is that the easiest
possible profit and the quickest possible proiit
should be returned at the highest level. The
State Governments should intervene and
create such infrastructure in the public sector
so that the production of essential
commodities and other wage articles of daily
consumption is taken up. These things should
not be missed; otherwise it would mean that
we have not learnt any lessons from our
experience of last thirty years.

Prof. Raj Krishana. a Planning
Commission Member, has also stated that
all  Governmental help will be routed
through the private sector tor the development
of rural areas. Only the Janata Government can
depend on the private sector at the cost of the
public sector. This Government believes in
the concept of Gandhian trusteeship.
Trusteeship means that monopoly houses will
be the trustees. Who will do  voluntary
work as trustees? s it practicable, is it a fact
of history? I want a reply from the mover.
Does he believe in this theory of trusteeship,
theory of voluntary austerity and voluntary
sacrifice? Can all these things be there in the
world economy? No. Prime Minister Morarji
Desai has also said the tycoons are more
effective in implementing rural development.
Always there is  this emphasis on the
private  sector, tycoons, the monopolists and
the capitalists. They have eliminated
State control in the matter of food zones.
This was controlling the black-marketeers,
hoarders etc. In the absence of such
restrictions, there is a free market economy
in the food zones, In wheat as well as in rice.
This is the way in which the Janata
Government is going. | am a student of
Marxism. Charan Singh and the Janata
Government say that their line of economic
development will be mixed economy. It
will not be along the capitalist path; it will
not be along the Communist path. As a
Marxist
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student I believe that the Communist stage is
the highest stage of socialist economy.
Therefore. I ask the mover of this Resolution
if it is neither the Communist path, nor the
capitalist path, what path is left. The only path
that is left is the monopoly path. Path of the
mixed economy is in the interest of the
monopolists. This way the Janata Government
cannot have another independent ling in the
name of social democracy, in the name of
Gandhism, trusteeship and all those things.
The property relations, the production
relations will be kept in tact so that the
capitalist section Is not annoyed, so that they
and their class still remain there at the Centre.

We have got training centres and agro-
industrial service centres in the rural areas.
What are they doing? if you go to the
villages, some kulaks will say that they are
giving good service. But ifyou go to the
poor peasants, who possess two, three, or
five acres of land, they will say that these
BDOs, Extension Officers, service centres are
doing nothing for them. It has been said
that the country's economy should recover.
But if you go to the rural areas, its 72 per cent,
population will say that it is not meant for
them. The planning is meant  or those
kulaks who own 50 bighas of land or more.
This is the real situation. 1 am not against
big kulaks. I want that both the rich peasants
and the other peasants should be then”. But
the basic approach should be to find out where
the ailment lies who then we are' planning for
the development of these downtrodden 72 per
cent of the rural population or for the
urbanised rich ~ population. The conception
of  industrialisation  of rural areas versus
urban areas in misleading. The problem is
that  the development should be as a
whole The question is which class of popula-
tion will benefit from our planning and what
are we doing for our rural people so that their
economy  would grow, their purchasing
capacity would grow
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and thereby the industries would further

grow. There should be some sort of

integrated planning.

So long as a free market economy
under monopoly control is there, in-
centive price for the agriculturists will
not come. If monopolists are allowed to
grow they will not allow a peasants' free
market to grow. The poor peasanf will
have to sell his commodity at distress
price. So these are the anomalies So I
think the mover should think over this
Resolution again and again because here
the prescription is like that of a poor
doctor who ~prescribes™ without know-
ing the real ailment.

ot AW gEw ot (99T
q2W) AR, B 5 qEAE ST Awhw
w71 gu g fda war qgar g 5
S5t sy # framy 34T £, saw
g T 77 e g5 3721 frmmdy
&\ AT Y W qEATT HOATAA §3E
qIW A A A Fo FATEIATT AT A
#e it St #r ardrs AL

=t JWTF qER : wT IAH T
aeTTw g 7

st AwvEre s ant gt
gy #ir st Afg & s
arfis F1, 3% IO A fead fedy
wEF Iy gAY ¥ gl 991 a9 &
fom S weatw aw famr o ogATe
Feqfrez qrél & 4w andr o #7 ar
IYOAAT TS § AT AT AR
A § | HATEIAT W & [Aw A w@EH
# 9791 =22y =@ w¢ far o W
fres Twmanly &Y ooE A7 w9
F, IR G ARt F99 2 | STATETATA AT
v At Aifw 4v, <t fgges ar, s
T qEe TEE F | Ay o B A
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FCA E | 0% Y St F qfq w5 ¥ A
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war Ao & o dreed w0 g
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[ FresT wqtz wTAY)
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THE VICE-CHAIRMAN (SHRI H. M.
TRIVEDI): Please conclude.
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THE MINISTER OF DEFENCE (SHRI
JAGIIVAN RAM); Mr. Vice-Chairman, this
Resolution is a very important one. It wants to
direct the attention towards the condition of
rural India and also what steps should be
taken in order to improve the conditions in
rural India. It is no exaggeration to say that
India lives in wvillages, and it is no
exaggeration to say that agriculture is the
most important source of income and employ-
ment in this country. For many years to come
in spite of industrial development, agriculture
will continue to remain the base of India's
economy. The year in which agricultural
production is satisfactory, it is admitted on all
hands that Indian economy is satisfactory.
The year in which agricultural production is
adversely affected, it is not only admitted but
it is a fact that Indian economy gets adversely
affected. Therefore, it is necessary that much
attention is paid to the reconstruction of rural
India. The planning in the initial stages gave
much attention to the development of some of
the basic industries. Opinions may differ, but
at one stage it was very necessary. [ will
briefly explain.

It is generally agreed that in spite of 25
years of planned development hardly any
progress has been made towards removal of
poverty and reduction of inequalities in
incomes and wealth. Between 40 and 60 per
cent of the population is still below the
poverty level depending on how that line is
defined. Unemployment especially in the
form of rural unemployment is  high.
Urban unem-

the country

ployment and congestion which are but a spill-
over of rural unemployment have also been
increasing. Then there is a regular migration of
people from rural areas to urban areas in the
expectation that when they go to urban areas
there may be some chance of finding some
employment. And when they go to urban areas,
it adds to the difficulties of the urban areas.
Development of sanitary and other facilities
does not keep pace with the increase In the
population, with the result that further addition
to slum areas in cities and towns takes place.
The estimates of poverty vary depending upon
the assumptions made. It would appear on the
basis of the available estimates that the
percentage of people below the poverty line in-
creased steadily:during the decade of sixties.
Towards the end of the decade and the
beginning of the seventies, there was probably
no deterioration in the situation and perhaps
some improvement. The situation seems to
have worsened since. On the whole, the
percentage of people below the poverty line
remains as high, if not higher, as some 15
years ago. The employment situation has been
a matter of concern to planners and policy-
makers. According to the estimates made by
the National Sample Survey (27th Round) in
1972-73, the total extent of unemployment
including under-employment was equivalent to
19.4 million people being wholly unemployed.
There are, however, considerable regional
variations in unemployment. It is observed that
the rate of unemployment by current acti-vity
status is high in rural areas of Andhra Pradesh,
Bihar, Jammu and Kashmir, Karnataka,
Kerala, Orissa, Tamil Nadu, West Bengal, Goa
and Pondicherry. In urban areas it is high in
Andhra Pradesh, Bihar, Haryana, Kerala,
Mabharashtra, Tamil Nadu. Tripura, West
Bengal, Goa and Pondicherry. The
employment trend in the last, decade and half
indicates concern. Employment in the factory
manufacturing sector grew at a compound rate
of 4.73 per cent per annum in the period of the
Third Five Year Plan. In the periods of the
Annual
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in the organised sector
grew at the rate of 0.8 per cent in  1966-67,
0.1 per cent in 1967-68 and 1.8 per
cent in 1968-69. The growth rate during
the Fourth Plan period was 2.9 per cent.
Thus there has been a marked declaration in
the growth of organised  sector employment
in recent periods. The number of applicants
on the live registers of employment exchanges
has gone  up over six-fold since 1960.
From 1.60 milion in December 1960, it
increased to 2.6 million in 1965 and 4.1
million in 1970. There has been a steep in-
crease in the number in the recent, years as it
exceeded 9.3 million in 1975 and touched
9.8 million a year later. On the basis of the
available scanty information, employment in
the unregistered manufacturing sector
may  have declined by 2.15 per cent
compound per annum during the decade
1958-59 to 1968-69. This compares with the
rate of growth of employment in the factory
sector at 3.35 per cent during the same period.
Thus the share of the household sector in
aggregate employment is estimated to have
been declining in decade of the sixties.
According to the estimates of employment in
Khadi and Village Industries prepared by the
Khadi and Village Industry Commission, the
employment in these industries declined by
1.9 per cent compound per year during the
period 1967—72 to 1973-74. 1t is likely that
the organised sector, under conditions of
relative scarcity of raw materials, manages to
mop up a higher share of the supplies. Second-
ly, the organised sector, through
superior marketing and technical abilities, has
been able to sustain for itself a higher share
of the market.

Plans employment

As regards the steps proposed in the
"Resolution, the following comments may be
mentioned:

In view of the unsatisfactory experience of
planned development in the past, the Planning
Commission has proposed to terminate the
Five Year Plan a year in advance and to
prepare a new development plan based on the
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re-formulated objectives and restructured
investment priorities with the least possible
delay. The primary objectives of the next
phase of development would be the removal of
unemployment and  substantial  under-
employment within approximately ten years,
provision for the production *and delivery of
the basic needs of goods and wealth,
achievement of the maximum population in
the lowest income group over the same period,
a significant reduction in the disparties of
income and wealth, achievement of the maxi-
mum feasible rate of growth of per capita
income and continued progress towards self-
reliance. These would continue to be
important goals. The employment objective
which is also linked with the alleviation of
povert;-can only be reached in the prevailing
conditions in India by a significant increase in
labour absorption in agriculture and related
activities. Since the possibilities of expansion
of the area under cultivation are very limited,
the increase in employment in agri culture has
to be linked with increased productivity of the
available land through irrigation, multiple
cropping and improved technology. The broad
thrust of the planning process would,
therefore, be to extend the coverage of
irrigation as rapidly as possible. In
implementing the agriculture-oriented
development strategy of this kind, the
implementation of  land distribution
programmes and schemes for consolidation of
holdings will have to be pushed forward and
farm mechanisation will have to be carefuly
regulated to provide for maximum labour
absorption  consistent ~ with  increased
productivity. A significant increase in
agricultural employment should lead to growth
in secondary employment in distribution and
transport and tertiary employment in
supporting services in the rural areas.

Sir, 1 mention these facts only briefly and
one can expand them and take more time of
the House. After agriculture, the greatest
potential for labour- absorption would be in
household and small-scale industries pro-
ducing consumer goods for mass con-
sumption. The Technology Analysis
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unit of the Planning Corr mission had initiated
a study in eight sectors of industry, namely,
textiles, sugar, rite and oil milling, leather,
food products, building materials aid light me-
tal fabrications, where the future growth can
be allocated between the existing large-scale
units, small-scale units and the household
industries and this will open a vast vista for
employing a very large section of the
population in the rural areas. Work is also
directed towards an examination of the market
structure, the present status of the Industries
and the comparative economics of the various
processes by the different sectors. The
implications of employment generation and
income generation are being given particular
emphasis in arriving at an optimal allocation
of capacities among the sectors. The possible
locations for future capacity expansion are
sought to be identified, giving due con-
sideration to region-wise unemployment rates
and raw material availability. Existing credit
and other policies are also being reviewed in
order to formulate recommendations for using
the various polic instruments to promote
appropriate techniques. The need for an
integrated approach to rural development is
already accepted. The programme for
increased  agricultural  productivity —and
stimulation of household and small scale in-
dustrial production will have to be
incorporated into a total area approach which
will cover the provision of minimum rural
services such as water supply and sanitation,
elementary education, some non-formal adult
education and a degree of health care.

The need and desirability of area planning
have been appreciated. The distribution of
unemployment and poverty and the potential
for development of agriculture and related
activities varies widely from region to region
and also within legions . The overall sectoral
and regional allocation of resources and the
elaboration of sector-wise development
programme and pi-ojects will therefore be In-
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adequate for the attainment of the basic
objectives in the next phase of planning,
namely, eradication of unemployment and
reduction of poverty and Inequality. Unless
development programmes ean be made area-
specific to a such greater extent than in the
past, regional imbalances and infra-regional
variations may even be accentuated in the
process of development Area planning
Implies the identification of activities suitable
to the particular area and capable of absorbing
local labour surplus for which supplementary
funds over and above the funds available for
investment under sectoral programme can be
directed. Area planning also clearly implies a
much closer involvement of the people whom
it is hoped to benefit 'in both the formulation
and the implementation of investment plans.
It clearly means involvement of the people of
the area.

In view of the emphasis on decentralisation it
would not be correct to prescribe a uniform
method or approach 'in regard to the division
of the rural areas into economic units. The
approach should be flexible and the size of
the unit should depend on the specific
conditions and requirements of the area
concerned. It has been tentatively decided to
initiate programme for the preparation and
implementation of employment intensive area
plans in over 2000 blocks in the next five
years. The processing in. the rural areas will
absorb a large number of people, without
requiring them to move from their place of
residence.

While the concept of area planning based
on an inventory of resources of the area with
a view to exploitation of full potential of the
area is accepted, the concept of local self-
sufficiency is neither possible nor desirable,
because the idea is not to create a condition in
which the standard of living will at a certain
stage become stagnant. In the present day
world, we will have to
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create an affluent society and, therefore, the
Idea of self-sufficiency will no?; be
commensurate with the idea of developing
the standard. Only by recognising such inter-
dependence, opportunities can be provided
for sus-t.iined development for both. Area
self-sufficiency may seriously foreclose the
options for rapid modernisation and fuller
integration of the economy and the society.

It is very important to take advantage of
the technological advancement in the world.
And, therefore, in the new strategy of
development there will be even greater
accent on the development and application of
intermediate technology than in the past. I
have already mentioned that a study was
undertaken in respect of 8 industrial sectors
which offer a scope for adoption of different
levels of technology and the selective
adoption of Jaibour intensive technologies
and the possibilities of  decentralised
production are being examined by the vari-
ous working groups set up for the next Five
Year Plan. The issue of the relationship of
technology and employment in the modern
manufacturing sector is somewhat complex.
In the core industrial sectors, the use of ca-
pital intensive techniques is essential aad has
to be continued. On the other hand, the
possibility always exists that capital intensive
techniques can be used wastefully at
different levels of scale in the industrial
sector. The policy of provision of cheap capi-
tal in a non-discriminate fashion to the
entire industrial sector may create the
possibility of substitution of labour by capital
in areas where this is not strictly necessary
from the angle of the requirements of the
economy. It is always possible, for example,
to substitute capital for labour in activities
like transporting, conveyer line systems,
etc. provided that the substitution is cheap
from the angle of the individual entrepreneur.
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The concept of area planning and the strategy
of integrated rural development will encourage
local processing and local production of
consumer goods. The State Governments
have also been following the general policy of
not encouraging setting up of new industrial
units in the metropolitan cities. ~ Sir, the
education is very important. [ have already
mentioned about the provision of minimum
needs including  the provision of facilities
for primary education and adult education in
the rural areas as well as culture and industrial
activities. Fortunately, after the achievement of
independence, the spread of education in the
rural areas has been phenomenal and the
number of schools—primary and secondary—
and of colleges established in the rural areas
has increased by a large number. What is re-
quired is to so orient the education that it will
meet the requirements of the rural areas and of
integrated rural development. Agricultural
bias has to be provided. Similarly institutions
giving vocational and technical training will
have to be introduced. It has been the
experience as has been narrated just now that if
something goes wrong with some of the
implements of the farmer, he has to rush to the
urban centre. If we can establish institutions
where preliminary repair work can be provided
there itself and the farmer may have to go to
the cities only for special repair work, then it
will save much of his time and labour. As a
matter of fact, when I was the Agriculture
Minister, I had  decided upon two things.
One was to train a large number of Inter
Science young men in' the method of soil
analysis and provide them, without any
charge, a kit containing all the necessary acces-
sories for soil analysis, to pay them a subsidy
of Rs. 150 per month for two years and after
two years, to leave. them as private
practitioners  of soil health in the rural areas.
Similarly, the idea was to train a large number
of mechanics who will know only the repair of
tractors, pumps and tube-wells and to leave
them. They will have their clients among the
farmers
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whom they will be visiting periodically to set
right anything that has gone wrong with the
tractor or with the pump. All | these facilities
will have to be created in the rural areas.
Another thing, Sir. It will be an integral part
of the mnew strategy of agricultural
development that the necessary inputs and
services will be ensured for ensuring the suc-
cess of the objective of employment through
expansion of irrigation and power in the
agriculturs.] sector. As a matter of fact, when
it was thought of providing the service
facilities to the farmers, the idea was to create
such facilities at convenient points, that from
one place the farmer will be in a position to
receive his  credit, seeds, fertilizers,
insecticides and all these things that he
requires for his agriculture. I am still of the
opinion that these facilities will have to be
created at convenient points in the rural areas.
Further, I am of the view that these facilities
should not be left in private hands. They
should be managed either by I governmental
agencies or by service co-operatives. But I
will say that the precise form of organising
these services can be left to the State
Governments as well as the local
organisations! of farmers so that they can
work in an effective way. As a matter of fact,
already the State Governments have their
machinery for extension services of this
nature. The most suitable organisation can be
considered in the context of the formulation of
the next Plan. And, as a matter of fact, we will
welcome the suggestions of the him. Members
as to what will be the most effective method
of organising these services.

I may add a few things regarding the points
raised by the hon. Members. As I have said
earlier, agriculture will continue to be the
main base. It will provide a sizeable
component of our national income as well as
employ the largest number of people in this
industry. The farmer will have
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to be ensured that necessary credit and other
facilities that are required for agriculture are
provided to him. He will have to be further
ensured that a remunerative price will be
made available for his produce. A further'
assurance is necessary that even in a free
economy, if the farmer feels that he is not
getting the price determined by the
Government, the Government will be
prepared to purchase any stock that the farmer
will offer and thereby the farmer will not be
thrown at the mercy of the traders. Sir, one
hon. Member was complaining about the
removal of restrictions on the movement of
foodgrains. As a matter of fact, the foodgrain
policy of the Government is not decided on
the basis of some slogans or pre-determined
ideas. It is decided in the context of the
situation that prevails In the country and,
therefore, I may say that our-policy is a
pragmatic policy. Last year, I say the
agricultural year, the rabi production was very
satisfactory. This year fortunately the kharif
production also has been satisfactory. The
buffer stock of all foodgrains with the Centre
and the States and the cooperative sector is a
record quantity. The availability of foodgrains
in the country is so easy that the offtake from
the fair price shops has not gone up. The
Government are facing the difficulty of
storing the foodgrains with them. On the other
hand, the fanners were complaining that an
undue restriction has been placed on the
movement of their foodgrains and so they
were not getting the price that they could get
in market operations. Then again there was a
complaint from the deficit States that if the
movement of foodgrains is free, the situation
in their States may ease and the prices may
fall. And, therefore, it was decided to remove
all restrictions on the movement of
foodgrains. But, what are the facts? The facts
are that the trader has not entered the market
in any big way. I will say that he has not
entered even In a small way. The position in
Punjab and Haryana is sueh that the farmers
are handing over their stock only to the
Govern-
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ment purchasing centres, and as compared to
the years in which we had zones for each
State only and movement outside the zone
was not permitted, the stock that was offered
to the Government was not in any manner
larger than what is being done this year. In
the face of this situation to say that the
farmers have been thrown at the mercy of
traders betrays colossal ignorance of the
situation in the country.

Sir, we have to determine the price and that
is done. As a matter of fact, previously we
were determining two prices, the procurement
price and the support price. As a matter of
fact, we are continuing to use the phrase
procurement but in fact there is no
procurement at present and the price that is
fixed is only one price and that becomes the
support price. If the farmer is not in a position
to sell his stock anywhere else at a price
higher than that, the Government is prepared
to purchase all the stock offered by him itself.
So, the farmer has received the assurance. As
a matter of fact, it is in contrast with the
experience that the Indian farmer had some
ten or fifteen years ago. The year in which he
produced less, he received more for his stock
and the year he produced more, he received
less price for his stock. But now he has been
assured that whatever stock he produces, the
price will not be permitted to fall. The
Government will pay him the price fixed by
the Government. This is the price policy of
the Government so far as agricultural
commodities,  especially  cereals, are
concerned.

Sir, I think I have briefly covered the
Important points raised in the Resolution. I
may assure the House, Sir. that we attach
great importance to the development of rural
areas. It is unfortunate that the community
which works hard, and works hard to sustain
the entire nation is, perhaps, the noorest in the
country. It is a strange phenomenon that those
who produce Wealth are the poorest and
those who
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manipulate wealth are the richest people. This
dispensation will have to be changed. The
producer will have to be ensured not only a
reasonable return for his produce, but he will
also have to be ensured a place of honour in
the society. Today he neither gets the reward,
nor he gets the honour. One who works
hardest is perhaps the lowest in the society
and those work less are respectable and those
who do not work at all are, perhaps, the most
respected. This is the essence of our society. |
think It will be possible to change it if you
want to create an affluent society free from
exploitation and inequalities. Sir, I welcome
the Resolution.

SHRI N. H. KUMBHARE (Maharashtra):
Sir, may I seek a small clarification?

Sir, the hon. Minister has just now said that
India is surplus in foodgrains. At the same
time, he has stated that in our country there
are millions of people who are under-
employed and unemployed. Naturally, these
people, who are in millions, do not get even a
square meal a day. Is it not a very peculiar
phenomenon that on the ohe hand we claim
that we are surplus in foodgrains and, on the
other hand, we find that rural poor do not get
even a square meal a day? I think the greatest
ill in this country is—and as rightly pointed
out—that a person who puts in his labour,
does not get a fair return. It is because of the
poor purchasing capacity of the rural poor that
he remains semi-starved. So, I would like to
ask the hon. Minister whether any
arrangement would be made so that these
rural poor can get a reasonable return and get
a square meal a day and let there be no
superfluous surplus.

SHRI JAGJIVAN RAM: perhaps, the hon.
Member has not cared to listen to the entire
burden of my speech. Sir. the whole nurnosp
is to create em-ployment opportumties so that
the poorest will have the purchasing capacity.
That was the whole burden
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of my speech. I do not know what
clarification the hon. Member wants.

THE VICE-CHAIRMAIJS (SHRI H. M.
TRIVEDI): Now that the Minister-has
already replied to the Resolution before the
House, do we wish to continue the
discussion or pass on to the next item?

SOME HONOURABLE MEMBERS: We
can pass on to the other item.

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (DR. RAM
KRIPAL SINHA):

wH! T FFA U 37
T A F 1 TARL AV DA T2l
FIAT

After five, we have the Half-an-Hour
Discussion. There is enough time.

SHRI NARENDRA SINGH (Uttar
Pradesh): Sir. I also want to speak.

THE VICE-CHAIRMAN (SHRI H. M.
TRIVEDI): Do you insist? 1 thought we had
a fairly detailed discussion on it and, perhaps,
it is time to call the mover to reply to the de-
bate.

SHRI R. NARASIMHA REDDY (Andhra
Pradesh): Sir, I am very glad that my
Resolution has provoked a very Interesting
and instructive discussion. Before going to
the main points in the Resolution, 1 would
like to refer to certain points raised by the
hon. Members. Sir, in the Resolution I have
said:

"Having regard to the fact that the
planning during the last 30 years has not
given due importance to the economic
development of rural areas...."

Some Members felt that I was criticising the
previous Government by saying that nothing
was done in the past 30 years Probably,
the Members did

the country

not listen to me when I moved the Resolution.
I very clearly said, and it is very clear in the
Resolution also. that this reiers only to one
aspect of planning, and that is the main ap-
proach, the direction, the basic approach to
planning. In this basic approach, what I said
was, during this period, planning has not
given due importance to the economic
development of the rural areas. I have not said
that development of the rural areas was not
taken Into consideration at all. I said that due
importance was not given during this period.
Therefore, I would request the hon. Members
to appreciate that this is not a criticism. When
I moved the Resolution. I said that it is not a
party issue. As Prof. Ranga—also put it, this
Resolution is not a party Resolution. This
Resolution—is a general Resolution which all
of us should consider without bringing party
politics into it. I would request the Members
to consider this Resolution in that light. Now,
generally, Members from both sides have
welcomed this Resolution. I am very happy.
But hon. Members, Shri N. P. Nanda and Shri
Raha, have raised certain fundamental
questions. Mr. Raha complimented me for the
diagnosis of the disease. But he said that I had
diagnosed the disease but could n»t prescribe
the proper treatment. Therefore, he criticised
the suggestions which I had made and said
that I had given a wrong prescription. His
prescription was the usual prescription given
by the Communist Party, namely, that the
mixed economy should be abolished and that
the entire private sector should be taken over
by the State, the public sector.

SHRI SANAT KUMAR RAHA: Not
exactly in those terms.

SHRI KHURSHED ALAM KHAN: It is a
matter of understanding.

SHRI R. NARASIMHA REDDY: I am
saying what I have understood from the
speech which I have listened carefully. He
has clearly said, Mr. Nanda has also clearly
said that....
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SHRI SANAT KUMAR RAHA: I have

said about monopoly houses.

SHRI R. NARASIMHA REDDY: Mixed
economy. These words were used. You said
that this was responsible and that the
monopoly...

SHRI SANAT KUMAR RAHA: Mixed

economy under the capitalist system.

SHRI R. NARASIMHA REDDY; Do you
mean to say that there is mixed economy
under the capitalist system and mixed
economy under the socialist system?
Anyway, mixed economy ander the capitalist
system...

SHRI SANAT KUMAR RAHA: A system

which will curb monopoly.

SHRI R. NARASIMHA REDDY: I
will use your own words 'a system
which will curb monopoly'. As far as
I understand, it was clearly stated by
Mr. Raha ------

SHRI JAGJIVAN RAM: He is revising

his opinion.

SHRI KHURSHED ALAM KHAN: He is
trying to understand Mr. Raha.

SHRI R. NARASIMHA REDDY: Mr.
Raha went the whole hog against the
capitalist system and all that. He said he is a
Marxist. According to him, the panacea for
all these things and the prescription for all
these things was the nationalisation of the
entire industry.

SHRI SANAT KUMAR RAHA: Not the
entire. There should be total land ms in the
interest of the poor peasants. We have also
given sufficient thought to the matter.

SHRI R. NARASIMHA REDDY: I am
only referring to industry. [am
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not referring to land. 1 am referring to

industry,
SHRI SANAT KUMAR RAHA: This is

not a debate on communist versus socialist
democracy. You go on as per your
understanding.

SHRI R. NARASIMHA REDDY: That
was the prescription Mr. Raha gave. sir, in
this connection, I would like to point out one
thing. When I moved my Resolution, I had
stated that whether it was the capitalist
.system or the communist system, there was
one thing common between the two. The so-
called industrial and technological revolution
has resulted in the abnormal growth of the
cities at the expense of the villages. This is
evident both in the communist and in the
socialist countries. This is a common factor.
Whatever may be the system, if they follow a
particular line of industrial and technological
revolution, the result is bound to be this.

[The Vice-Chairman (Shri V. K.
Lakshniana Gowda) In the Chair] In this
connection, I would like to invite the attention
of my friend to the? position in China. It is a
very strange thing that in China, in the
People's Republic of China, Mao Tse-Tung
had, in his own way, introduced, what I called
when I moved my Resolution, the Gandhian
idea of self-sufficient rural republics. He, in
his own way, because he came from a rural
area, saw this divergence between the
developed cities and the undeveloped villages
and, therefore, he developed the infrastructure
in the villages and made the people, most of
the people, from the cities go back
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to the villages. This fac: everybody who has
studied China and Mao's theory, knows.
So, this is not a question of a particular
system. My main point was that in the
underdeveloped countries, whether it is a
communist country or a  capitalist
country, we had an idea of following the
advanced countries industrially. By following
their footsteps in industrial and technological
development, we thought that poverty and
destitution will be wiped out from this country.
Of course, it was mot a mistake to think like
that. I did not condemn that. [ said that all
the countries had taken to that line
and wehad also taken to t'iiat line.
But now it is time to see what results it has
produced. I am glad, my friends have agreed
that the rich have become richer, that the
cities have become richer at the expense of
the villages and  all these  results have
come in. Now when this is the position, should
we not look back and see why this has
been so? This is because we gave all the
importance only to goods and not to
'man’. The  other day Mr. Fernandes,
when he was asked about the industrial
policy, said that the man is the centre of
the industrial policy. = And this is what |
repeated when I moved this Resolution,
explaining the Garidhian philosophy. What is
the difference
philosophy of the industrial development
and the Gandhian philosophy of the

industrial

between the economic

development? In the economic
philosophy of the industrial development,
whether it is communist-oriented or socialist-

oriented, the main

the country

emphasis is  on production of goods The
main thing at the centre is production of
goods, more and more production of goods and
for that only the science, technology and
all  other organisation is necessary. Butin
of Mahatma
Gandhi the centre is the human being. What is
it that

Mr.  Schumachar

the economic philosophy

the human being wants?  One
has written a fine thing:
Small is beautiful. In his book he has clearly
said that Mahatma Gandhi's contributior. to
the entire  world today is that he has shown
that man is the centre at the entire economic
process, which in the 19th century the
modern world had carried away. In the
19th century, materialisation has whipped
of:' the 'man'. The result is that we have been
after more and more technological
development, after super technology, which
has replaced man. Actually, technology
should help man to increase
productivity, but not to drain away man from
his productive  capacity.  So, the result has
been that man has been thrown away from all
(Time bell rings). I want to

have the time for my reply. What is the time |

these industries.

get for the reply?

THE VICE-CHAIRMAN (SHRI U. K.
LAKHSMANA GOWDA): Because it is
going to be 5 o'clock and the discussion has to
close and there is another lady who has
requested that she wants to move her Resolu-
tion.. .

SHRI R. NARASIMHA REDDY: No, no,
I cannot help. I must get time for the reply.

SHRIMATI HAMIDA HABIBULLAH
(Uttar Pradesh): Why can't you help?
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THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): Yes. continue
Mr. Redely.

SHRI K. K. MADHAVAN (Kerala): Jn the
light of the illumination and the reply of the
Minister, his reply is superfluous.

SHRI R. NARASIMHA REDDY: It is not
for you to say that it is superfluous.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): Please con-tinue.

SHRI R. NARASIMHA REDDY: The
essential feature of this Resolution, the basic
thing which I have pointed out is that in our
entire economic thinking, we will have to
think of the human )eing. When 80 per cent of
the people In this country live in the rural
areas, when we start thinking of the human
being, we will have to think of this 30 per
cent of the people in the rural areas. When we
do not think of them, the result is that there is
an economic imbalance. My hon. friend, Shri
Mhaisekar. gave such an interesting analysis
of the disparities and the imbalance between
the city and the village. He gave so many
facts and figures, how it has happened and
why it has happened.

SHRI N. H. KUMBHARE: What about
the imbalance in the villages?

SHRI R. NARASIMHA REDDY: I will
come to that. That point I have noted.  This
is the central theme.

Now coming to the imbalance in the
villages, another friend raised the question of
land ceilings. I have never said that I am not
for land ceilings. This is beyond the purview
of this Resolution. Land ceilings have been
there; land laws have been introduced and
they will have to be implemented. There is no
question of going back on land ceilings and
without the elimination of the landlords
totally from the wvillages, the village
agriculture will not be revived. There is no
doubt
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about that. So the ceiling laws will have to be
implemented. And once they are
implemented.

(Interruption)

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): No interruptions
please.

SHRI R. NARASIMHA REDDY: Land
ceiling laws have been passed If they are not
being properly implemented, it is now for the
present Gov ernment to see that they are
properly implemented and the disparities in
the villages are eliminated and the surplus
land is given to the Harijans and the poorer
sections of the people. These programmes are
there. That is accepted. But the entire
approach of our Plan has to be revised. The
whole spirit of the Resolution is this. I have
said in my Resolution that "this House is of
opinion that for the economic development of
rural areas.... Government should take the
following steps, namely: revise clearly and
decisively, the basic attitude and approach to
our planning so that future plans are
formulated giving primary importance to the
economic development of rural areas". Now
this is the essential thing that the entire
approach should be revised. That is why I said
at another place that you will have to set up
about 3000 economic units in this country,
from which the Plan has to be built up. Today
the planning is built from the top; the planning
comes from Delhi; and from there it goes
down lower below to the villages. Even in the
States, there are no proper planning bodies. In
the districts, there are no planning bodies. In
the rural villages, there are no planning
bodies. So what happens? We just prepare the
Plan on paper. We have got all statistics. And
that is the Plan we have. But a Plan which
takes into consideration the 80 per cent of the
people must be built from below. That is why
the economic units have to formulate their
plans. They have to see what resources there
are, what raw materials they are producing
and how best they can develop and what
processing and other indus-
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started in the area. All these plans will have
to be mobilised by the State and they will
have to formulate the State Plan. And these
State Plans will have to be taken up by the
Centre. This is the approach that I have given.

In the beginning I said that the tillages are
the colonies of cities. I repeat that they are
colonies of the cities. We were producers of
raw materials under the British rule. We are
still producers of raw materials. These raw
materials are taken away, sucked away by this
industrial economy into the cities and we are
just given a little share. The lion's share is
taken away by the trader and the urban
manufacturer. Why should this be done? I can
give you any number of instances. Even in a
thing like groundnut, the oil is not
manufactured in the area concerned. It is
taken away to centres where oil is manu-
factured and is sold back to the growers of
groundnut at a very high price. This is the
position. This has to be reversed. How will
you do that? This can be done only when you
develop the infrastructure in the rural area
itself. The whole Plan must take its birth in
the rural area. Till that approach is adopted no
amount of pious words, no amount of good
resolutions is going to change the picture, and
the same old thing will go on. Top bureaucrats
sit in the cities and formulate the Plan. Most
of our planners and economists are urban-
born, urban-bred, urban-educated and urban-
oriented. Therefore, the same thing will go on
and our resolutions will remain pious
resolutions. It is not a problem for this country
alone. This is the problem all over the world.
Unless we learn the Gandhian way, which
some affluent countries have already learnt,
our planning will have no meaning.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA;: Mr. Reddy, you
do not want the Resolution to be voted. You
just want it to be talked out. It will close at
5 o'clock.
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SHRI R. NARASIMHA REDDY: Sir, this
is the central point which I am making. So
unless this is done all the other points will go
waste.

Coming to the question of cities, it is
absolutely necessary for us to review the
situation. Unless the growth of cities is
stalled at the places where they are there is no
hope for the village economy to recover.
It should be assured that no processing
am consumer industry is installed in an;
around the cities. This is a must. Unless
this is done you cannot develop the
villages.

Our friend said about monopol, capital.
Where is this monopoly capital? It is in the
cities. The an swer to this monopoly is the
establish-ment of a rural republic in the
Gandhian way. Therefore, this has to be
developed.

SHRI BIPINPAL DAS (Assam). Half a
minute is left.

THE VICE-CHAIRMAN (SHRI U. K.
LAKSHMANA GOWDA): It will be talked
out.

SHRI BIPINPAL DAS: Others shout as
well as given an opportunity to speak.

5.00 p.M.

SHRI R. NARASIMHA REDDY Finally,
Sir, I am really glad that all most all the
Members who spoke supported this
Resolution and Babuji also on behalf of the
Government, wel-corned this Resolution.
Now, as my purpose is served. I may be
permittee to withdraw my Resolution.

SHRI DEORAO PATIL: Sir. I ma; be
permitted to withdraw my amendment.

The * amendment was, by leave
withdrawn.

The Resolution was. by leave withdrawn.

*For text of the amendment, vide Debates
dated the 13th November, 1977.



